To Release Electricity Connections

*264. SMT. NAINA SINGH CHAUTALA, M.L.A.: Will the Power Minister be
pleased to state the time by which the electricity connections for
tubewells are likely to be released by the Government in Dark Zone

area together with the details thereof?

The following reply is submitted:

Ranjit Singh, Power Minister

Sir, no time limit can be given in the light of the guidelines issued by the Central
Ground Water Authority that no agriculture tubewell connection should be released

in the notified areas / dark zone.



NOTE FOR PAD

It has been decided in compliance to Central Ground Water Authority

guidelines that in future, no agriculture tubewell connection should be released in

the notified areas / dark zone.

The electricity connections for tubewell for drinking water purposes

only (applied by Public Health authorities / HUDA / MC and other Govt.

Departments including by developers and other Pvt. Sectors organisation) shall be

given after the applicant has obtained permission from authorised officer. The said

permission would be granted by the District Administrative Heads (Deputy

Commissioner/ District Magistrate/District Collector) in consultation with the

advisory committee constituted for this purpose.

In the State of Haryana, the notified areas are as under:

Sr. | STATE LOCATION Date of
No Notification
1 Haryana Municipal Corporation of Faridabad & | 14.10.1998
Ballabhgarh
Haryana Shahbad Block of Kurukshetra District 2.12.2006
Haryana Nangal Chowdhary Block of | 2.12.2006
Mahendragarh District

4 Haryana Narnaul Block of Mahendragarh District 2.12.2006
S Haryana Samalkha Block of Panipat District 2.12.2006
6 Haryana Karnal Block of Karnal District 2.12.2006
7 Haryana Khol Block of Rewari District 2.12.2006
8 Haryana Entire Gurgaon District 13.08.2011
9 Haryana Badra block of Bhiwani District 13.08.2011
10 Haryana Ladwa block of Kurukshetra District 13.08.2011
11 Haryana Pehowa block of Kurukshetra District 13.08.2011
12 Haryana Rania block of Sirsa District 13.08.2011
13 Haryana Tohana block of Fatehbad District 13.08.2011
14 Haryana Gulha block of Kaithal District 13.08.2011
15 Haryana Bapoli block of Panipat District 13.08.2011
16 Haryana Rajaund block of Kaithal District 27.11.2012
17 Haryana Ellenabad block of Sirsa District 27.11.2012




Further, some of the cases have been reported where consumers are

seeking either shifting of tubewell and extension of load on following grounds:

1. Due to continuous depletion of ground water level, consumer wants to
increase the capacity of existing motors. For this purpose, consumers are

approaching for extension of load for their existing AP connection.

2. In some of the cases, where land has been acquired by the Govt. agency and
existing bore has been filled-up. Consumers have drilled another bore in

same notified area and have requested for shifting of earlier AP connection.

3. In case of failure of existing bore, consumers are requesting for shifting of

existing AP connection.

Keeping in view of above, matter was referred to Regional Director,
Central Ground Water Board, North Western Region, Chandigarh for imparting
necessary directions / advice in the matter. Advice has since been received vide
letter bearing reference No. 21-4/NWR/CGWA/2012-1574 dated 01.08.18, as per
which, in case of failure of bore due to depletion of water level and land acquisition
by Govt. agency, shifting of AP connection in notified area may be allowed as per

following guidelines: -

“District Commissioner is the Authorized officer for according any
permission for abstraction of ground water, it has been requested that such cases
may be considered as replacement of existing bore wells. It must be ensured that the
existing bore wells which have become non-operational are completely sealed. It must
also be ensured that the quantum of ground water withdrawal from new wells
should not exceed the present quantum of ground water withdrawal. Farmers should

also be impressed upon to adopt water conversations measures.”
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13 | BRI | T BagEie &1 S8l <ild 13.08.2011
14 | BRI | fSTeT Dherd BT T8l lh 13.08.2011




15 | eRIOm | ST UMAd T 9Mulel b 13.08.2011

16 | 2RITOM | T herd BT Jolie <ilh 27.11.2012

17 | BRI | ST RIR9AT &1 UoATeTE st 27.11.2012
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